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4tDta. 1181-81 

*872. SIUU ZA.rNuL BASHER: Will 
'&beMiilister 'Of ENERGY be p e~ 
to ,lay a statement showing: 

(a) the demand of coal in Uttar 
Pradesh. from 1st April, 1980 to 31st 
March, 1981; 

(b) how much coal was supplied 
to Uttar Pradesh during this periOd; 

(c) whether all the indents were 
cleared by coal authorities; and 

(d) if not, the reasons therefor? 

THE MINISTER OF sTATE IN 
THE MINISTRY OF ENERGY (SHRI 
VJXRAM MAHAJ'AN): (a) Demand 
tor coal in Uttar Pradesh in 1980-8'1 
is estimated approximately 15.00 
Million tonnes. 

(b) In 1980-81 ·an estimated 11.00 mil-
lion tonnes. of coal was supplied to 
Uttar Pradesh. 

(c) and (d). The shortfall in the 
supply Of coal to U.P. against the 
demand is due to inadequate trans-
port capacity. fHbwever; Coal India 
has been reieasing coal by road 
against rail shortfalls and also from 
the free sale mines without any re-
strictions. 

8HRI ZAINUL BASHER: Sir, 
there ,is an acute shortage of coal in 
UP. The Uttar Pradesh Government 
has been writing to the Coal MinIs-
try in this connection, but it appears 
that arrangements are not being 
made properly. There are certain 
months in which the demand for 
C9a} is more and in certain other 
months the demand is less. I would 
like the Hon. Minister to ascertain 
the monthwise requirements from the 
Govprnment of U.P. and make the al-
lotment against those requirements. 

THE MINISTER OF ENERGY 
(SHRI A. B. A. ~ KHAN 
. CHAUDHARY): Only. the otber day 
the U.P. Minister Of Industries. met 
me in this connection; ·and we have 

·22'· . 

asSured him that we will give· hitn. 
all the quota, provided he is prep.· 
ed to take it by truck. He has alsO 
told me that it does not matter to: 
him. whether he gets the wagon or. 
does not get the wagon; and that 
he win take it through truckS. It that 
is the case, there will be no shortage of' 
coal. 

SHRI ZAINUL BASHER: I askect . 
for month-wise figures. 

SHRI A. B. A. <4"3:ANI KHAN. 
CHAUDHURI: Month-wise figures I 
don't have. He told me that be 
had opened 20, dumps, and that be-
was going to open more dumps. And 
I have assured him that whatever be· 
the requirement ot coal, I will .fuI-· 

flU it. 

MR. DEPtrI'Y SPEAKER: Yes, to· 
the satisfaction of U.P. Government. 

~ ZAINUL ~  The 
Chief . Mmlster is not putting the 
question; I am putting the question. 
I am asking for month-wise require .. 
ments, and month-wise supply. 
TheSe figures sl:lould have been given 
in the answer itself. But as they have· 
not been given, I feel the Minister 
should supplly those figures. He must 
have those figures. 

SHRI A. B. A. ~  KHAN 
CHAUDHURI: We haVe given the 
annual figures. He did not want the· 
monthly figures. . 

SHRI ZAINUL BASHER: Now I 
want monthly i~ . 

, . 
MR. DEPUTY SPEAKER: He will 

supply you. The Minister has giv-
en the annual figures. The posi-tion 
nQw is that yo.u are removing it 
from here. Therefore. there is no 
question of its being supplied. 

SH'lU . ZAINUL BASHEER: Any-
way, I request him to supply the 
figures separately. 

MR. DEPUTY SPEAKER: 1:1 the 
Minister has got this information, be 
can supply. It will be supplied if:).. 
you. That is what the Minister .s8ys. 



SHlU ZAlNUL BASHEER: My next 
~t on is this: here, in his answer 
the Minis{er says that coal can also 
~~ lifted from free salerrunes. The 
1\l1niat.ry of Co~  issues permits to 
·-the p:i-ivate depot holders. That is 
·called D.O. SOmetimes the Ministry 
'isSUes it, and at other times the Coal 
Authority issues it. I would like to 
know what are thecriterla for issuing 
"theSe pernUts-or allocations, what-
-ever you may call them-and the 
number Of coal permits issued for 
-every State. I want to know the cri-
teria fOr issuing the d.os. fixed by the 
Mini~tr  and by Coal India separately. 

MR. DEPUTY SPEAKER: You want 
-to know the number of permits is-sued 
fOr Uttar Pradesh-not for different 
-'States. 

~'  ZAlNUL BASHEER: No, Sir. 
I want to compare the figures. 

MR. DtEPUTY SPEAKER: No; it is 
not covered. Only with regard to Uttar 
Pradesh. -, 

8HRI A. B. A. GHANII KHAN 
CHAUDHURI: The hone Member pro-
bably knows that we haVe put most 
·of the coal on free sale from Septem-
ber. Only the superior grade Of coal 
and soft coke are under some sort of 
restriction. Otherwise there is no 
restriction. 
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SHRI A. B. A. GHANI KHAN 
CHAUDHURI: That is not the ques-
tion. Anyway, I am giving the infor-
mation, with your permission. In the 
power sector, woe have supplied 6.70 
million tonnes. In the industries sec-
tor, We have supplied 3.85 million 
tonnes. We haVe supplied soft coke 
for domestic USe 0.19 million tonnes. 
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SHRI A. B. A. GHANI KHAl't 
qgAUDHURI: I do not a ~ t at in-
fQrmation as to how much coal we 
have sent through railway wagons. TO 
supply an the demand of . ~ we re-
quire 1600 wagons per day. ObvioUs-
ly, We are nOt getting that much of 
1V8g0DS. -
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¥a. DEPUTY SPEAKER: That 
fiCure ~ a  ~~~ lOt. 

SHRtBHERAVADAN K GADHA-
VI: So far as the demand of coal is 
concerned, particularly in those States 
which are aw:ay from the coal fields 
~ Gujarat, Rajasthan and other 
places, there the Coal is being sold at 
a' very high premium. The excuse is 
always given that you can take coal 
but the wagons are not available. 
Sometimes even the railways say that 
they-do not 'have the coal to load and 
vice-versa things are going on. It has 
~n going on for a very long time. 
Now, is' the' Government trying to 
~o al:1ything in order to bring about 
cOordination and harmony betw,een 
the coal industry and the railways so 
that an adequate number of wagons 
are availa!ble to !'ift coal from the 
mInes? It is reported and we have 
abo come to know the fact that cer-
tain people are capable of gett:ng even 
a complete rake, they can manage to 
do it. But other people who are try-
ing through the legitimate channels 
are put at a loss. Is the Government 
aware of this fact; if so, what steps 
b,8ve been taken to rectify it? 

,SHRI A. B. A. GHANI KHAN 
CHAl.1DHURI: We' are all the time mo-
nitoring it with 'the railways at various 
levels including at my level, at the 
level of Prime Minister and at the 
level of officials. Now, as far as the 
question Of corruption in railways 'is 
e8Rcerned I ,cannot answer that ques-
tkm.' I w~  request the hon. mem-
ber to put that questiOh to the Rail-
way Ministry. . 
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-r.:nu A. B. A. GHANI IOiAN: 
CHAUDHlJRI: I haVe already an w~r-  
eel that all the time we are "monitQrinl-. 
it between .the railways and. ourselves. 

·873. DR. VASANT KUMAR PAN-, 
DIT: Will the M"mister of PETR()"; 
LEUM, CHEMICALS & FERTILIZERS. 
ba pleased to state: 

(a) whether the attention of Gov-
ernment has been drawn to the eriti-' 
cism by the Chavda Committee that 
wrong D.rue and Import ;Policy of 
Government is responsible for high 
pric~ of ,essential and life-saving drugs 
and .its Indian formulations; 

'(b) whether it is a fact that the' 
com,mon man is paying 43 per cent 
more price for drugs as compared to' 
its price if directly imported; 

(c) w hat specific steps have Ibeen 
taken to bring down prices of c a~ .. , 
nellsed imports and control the price 
of finished ,. drugs; 'and 

(4) wh,.t ~ep  ~o ernment have.-
taken t,o· or ani~e and improVe the 
perf,Qrm;Jnc.e .', Qf public sector' 

.a.rma~e tica  ~nit  

'THE MINISTER OF STATE IN" 
THE MINISTRY OF PIin'ROLBtTM, 
CHEMICALS AND FER.TILIZEJIS 
(SHRt l)AL8IR SINGH): (a) to (d). A., 
~ is laid -en the 'laDle -of the 

1-* a.bha. -




